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Mr.Rainachandran Najr-forplcant. 
None for respondents. 

At the rquest of the learned c&insel for 

the applicant, the O.A. is allowed to be withdrawn 

and c 

(A.V.H idasan) 	 (s.P.Mukerji) 
( 	 Judicial Member 	 • 	Vice Chairnun 
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